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available as the State GovemmeDts are 
concerned with the establishmeDt and 
relulatlon of ferrie.. However, the ship' 
bulldinl yards In the country have adequate 
capacity to build such vessels. 
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Settlemellt of EJ: Sery\cemeD ID Trlpur. 

3Sl1. SHRI KIRIT BIKRAM DEB 
BURMAN: Will tbe Minister of HOME 
AFFA IRS be pleased to refer to the reply 
alven to Unltarred Queltlon No. 104", on 
the 10th May, 1968 and state: 

(a) the further proares. made 80 far 
In seleclln, and settin, tbe ex_nlcomen 
In Trlpura and wbethor one of the principal 
r_Ds II tbe security of tbe border area. 1 

THE MINISTBR OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) to 
(e). A "at_t coDtalala, tbe Rqulsite 
I aformatloa II laid OD tbe Table of the 
Hou .. 

.. ,/tt,/I A/llWe;, 

STATEMENT 

The position, as ascertained from the 
Oovernment of Tripura, is as under: 

(a) Applications from another 445 elt-
servicemen have since been received. 
Before such applicants are reseUI ed it is 
necessary to verify whether they have not 
already bren allotted land or liven other 
benefits under other settlement Schemes. 
So far, applications of 372 persons have 
been varified and 53 of them have been 
found fit for resettlement. 

(b) The ex-servicemen of Trlpura 
already sa lee ted for resettlement (56 in 
number) have been given grants amount to 
Rs. 26, 400 and they are beiDa given loans 
to the tune of Rs. 1,23,600. 

(c) The scheme is meaot as a measure 
of resettlement of ex-servicemen and also 
to improve tbe morale of the population 
residing on the border. 

Road De,elopment In TrIpara 

3512. SHRI KIRIT BIKRAM DEB 
BURMAN: Will the Minister of TRANS-
PORT AND SHIPPING be pleased to 
state: 

(a) whether aoy programme for road 
development in Tripura, tantative, or other-
wise, under the Fourth Five Year Plan has 
been prepared and submilled for Govern-
ment's approval ; and 

(b) if so, the total outlay thereof and 
the details of the schemes included therein 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(8) Yes, Sir. 

(b) The draft Fourth Plan proposals 
received from the Trlpura Admini.tratlon 
involve an outlay of RI. 998.62 lakb •. The 
broad details of this outlay are as follow. : 

Continuing ScheDlOl. 
(a) Road. 526.05 
(b) Construction of permaneDt 

bridlOl. 11.36 

537.41 
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NtwSchtmtl 
(a) Roads 396.71 
(b) Coastructlon of pormanent 

brld,es. 64.50 

461.21 

Orand Total I 998.62 

Details of Individual schemes can be 
known only after the Fourth Plan Alloca-
tions have been finalised. 

Road Deyelopmeat In Trlpura 

3S13. SHRI KIRIT BIKRAM DEB 
BURMAN: Will the Minister of TRANS-
PORT AND SHIPPING be r>leased to 
refer to tbe reply aiven to Un,tarred Ques-
tion No. 7680 on the 19th April, 1968 
regarding road development in Tripura and 
state: 

(a) the prolren made so far In the 
road development schemes for Trlpura dur-
ina 1968-69 ; and 

(b) the expanditure incurred thereon 
so far and whether any supplementary 
demands have been made for their com' 
pletlon and, if so, how much? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) and (b). The information is .tiIl belnll 
collected and will be laid on the table of 
the Sabha, when received. 
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Coatrol of Certain Aoclnt Pl.~ In 
TlIJDlIDId 

3S16. SHRI MURASOLl MARAN: 
Will the MInister of EDUCATION be 
pleased to state: 

(a) whether the Union Government 
received requests from the Tamllnad 
Government for the control of certain 
ancient places which are now in the hands 
or the Central Archaeolollical Deput. 
ment; 

(h) if so, the details thereof; 
(c) tbe reasons ass lined by the Tamil. 

nad Government for the ,ame ; and 
(d) the reaction of the Union Govern-

ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
SHER SINGH): (a) Yes, SIr. 

(b) The State Government had •• ked 
for the transfer of Ii) Sri JalakantNvlra 
temple, Veil ore Fort, (iii the Brahad.avara 
Swami temple at Thaojavur and (Iii) such 
oth.r temples In the State whIch are 
Centrally protected and are uoder wore 
ship. 

(c) The Stato Goveroment wbicb ha. 
let up its Department r ~ ArchaoololY want-
ed to take over the .aid monumeot. (or 
renovation and presef'atioo. In.o rar al 
Jalakaotesvara temple, which I. oot In 
worship, is concerned. tho moln aim in 
•• kin. for the Iranafer or ill control _a 
to be to instal an idol and roylYe wor-
lhip. 

(d) Tbo tranafer or S9 ContraUy pro-
tected monu_1I io th. Madril Stato la 
under conslderatioo. In 10 rar u the 
Jalakantea_ra Tempi. and the 8ra~ 
.. ara Swami t_pl. are co_mod, Ibi. 
Miniatl')l hu not •• ,oed to tiMir traaar.r to 
lhe SlalO GOV'rDmIOII u tboy are 1lI0II ... 
menll of aatloD8\ Importa~ . 

• 




